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Shri V. P. Nayar: I find from the 

•tatemcnt that the conditions laid down 
have reference to one or other requirements 
in the matter of keeping  accounts.  May 
I now whether Government propose to 
pve funds to the vari us sports organisations 
m respect of disjointed plans or whether 
such funds will be given only when the plans 
are consistent with the plan for the all- 
India structure ?

Dr. M. M. Das: The schemes that will 
be sent by the different sports organisations 
who want to get some financial  help from 
the Central Government, will be sent to the 
All-India Council of Sports, and the Central 
Government will give grants on the recom­
mendation  of the  Council  of  Sports.

Shrl V. P. Nayar: In view of the fa<̂t 
that there is a lot of public criticism  about 
the manner of functioning of the various 
sports organisations and also in view of the 
fact that some of the sports organisations 
have  earned a  well-deserved  disrepute, 
may I know whether Gov mment have any 
proposals to sec that every pie of  money 
given to such organisations is utilised for the 
proper purpose, for the  encouragement 
of sports ?

Dr. M. M. Das: If the hon. Member 
goes through the conditions that have been 
laid down in the statement, he will b e 
convinced that these are the purposes for 
which  these  conditions  have  been laid 
down.

Shri Jaipal Singh: May I know the 
reasons why the Ministry of Education 
is short-circuited in this particular regard 
by the Ministry of Heahh ? May I know 
whether any sums have been given  through 
the hon. Minister of Health to spend for 
sports organisations ? If they have been given 
why ' ere the grants not made through 
the Ministry of Education ?

Dr. M. M. Das; I think this que*̂tion 
mav be profitably put either to the Ministry 
of Finance or the Ministry of Health.

Shri V. P. Nayar: May I put one more 
question ?

Mr. Speaker : No. Next question.

Accidents to Destroyers

*859. Dr. Rama Rao: Will the Minis­
ter of Defence be pleased to state:

(a)  whether it is a  fact that a colli­
sion has occurred between the  Destroyers 
I.N.S. Ranjit and I.N.S. Rajput in mid­
sea, 600 miles west of Bombay;

(b;  if so,  whether any enquiry has 
been instituted to ascertain the causes of 
the collision; and

(c)  the cost of the necessary  repairs 
to the Destroyers ?

The Deputy Minister of Defence 
(Sardar  Majithia): (a)  Yes.

(b) Yes.

(c) R.8. 52,000/­

Dr. Rama Raot May I know  the
names of the officers who were in command 
at the time of this coUision ?

Sardar Ma}ithiat It has hardly  any 
bearing on the question.  I shall require 
notice, in any case, because that iŝ a further 
detail.

Dr. Rama Raot May I know if the 
enquiry has been able to reveal the res­
ponsibility of the officer for this collision ?

Sardar Mallthia. Yes. It was through 
the partial breakdown in the steering gear 
that  the  collision  occurred.

Dr. Rama Rao: May I  know the
expert’s opinion about this ? It appears 
to ordinary mortals that this is a very strange 
collision on the high seas.

Sardar Ma|ithia. I do not think 
there is anything very strange  about it; 
when you are carrying out intricate manoe­
uvres at very high speed, f a partial break­
down occurs, you are biound to have it,

Shri G. S. Singh: May I know whether 
this breakdown was due to the intricacy 
of the  manoeuvres or due to the normal 
fatigue  of the machinery concerned ?

Sardar Ma|ithia: I am  afraid I
do not know whether it was due to normal 
fatigue or to intricate manoeuvres, but as 
I said, it was due to a partial breaî down of the 
steering lear.
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